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LOK  SABHA

* Monday, 10th September, 1956

The Lok Sabha met at Half past ten 

of the Clock.

[Mr. Speaker in the Chair]

QUESTIONS AND ANSWERS

(See Part I)

11-32 A.M.

PAPERS LAID ON THE TABLE

Minutes of Sixtieth to SixTY-sirrH 

SrmNGS OF  Committee on  Private 
Members’ Bills and Resolutions 

Sardar Hukam SiM̂ h  (Kapurthala- 

Bhatinda): Sir, I beg to lay on the - 
Table the minutes of the sittings of 
the Committee on Private  Members’ 
Bills and  Resolutions  (Sixtieth  to 

Sixty-sixth) held during  the  Thir­
teenth Session. [Placed  in  Library. 

See No. S-416/56].

Replies to memorandum from Mem­
bers re Demands for Grants (Rail­

ways), 1956-57 

Hie Minister of Railways and Trans­

port (Shri Lai Bahadur Shastri): Sir,

I beg to lay on the Table a copy, each 

of certain further statements contain­

ing  replies to  certain  memoranda 

received  from  Members  in  connec­

tion with Demands for Grants (Rail­

ways)  for  1956-57.  [Sec Appendix 

XII, annexure No. 37].

Amendment to Estate Duty Rules 

Tlie  Minister  of  Revenue  and 

Defence  Expenditure  (Shri A. C. 

Goha): Sir, on behalf of Shri M. C. 

Shah, I beg to lay on the Table, under 

sub-section  (3)  of section  85  of the 

Estate Duty Act, 1953, a copy of the
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Notification  No.  42/F.No.l/6/56-EJ)̂  

dated the 22nd August, 1956, making 

certain further  amendments to  the 

Estate Duty Rules,  1953. [Placed rm 

Library.  See No. S-373/56].

Summary of Budget Estimates or 
Air  India  International  Corpora­
tion and Indian  Airlines  Corpora*

TION.

The Minister  of  Co

<Shri Jagjivan Ram): Sir, I  beg to 

lay on the Table a copy of each  of 

the  following papers  imder sub-rule 

(5) of Rule 3 of the Air Corporations 

Rules. 1954:

(1) Summary  of  Budget  Esti­

mates of Revenue  and  Ex­

penditure of the  Air  India 

International Corporation for 

the year 1956-57.

(2)  Summary  of  Budget  Esti­

mates of  Revenue and  Ex­

penditure of the Indian Air­

lines Corporation for the year 

1956-57.

[Placed  in  Library. See No.

S-374/56].

Mr. Speaker: Why did it take to 

much  time  to  submit  these  sum­

maries? When are they expected to be 

placed before the House?

Shri Jagjivan Ram: They have to 

be prepared___

Mr. Speaker: They must nm for a 

year,  I  think;  part  of  the  year  is 

over.

Shri Jagjivan : It is for 1956-

57.

Mr. Speaker: Fotcr months are now 

over.

Shri Jagjivan Bam: It is  usually 

prepared in three months;  there has 

been some delay here; I will try t# 

expedite it.




